
t ra ! Adrrs i n i s t ra t i ve Tr i buna !
Principal Bench; New Delhi

OA 1295/9Q
MA 1162/99

New Delhi , this the 14th day of October, 1999

Hon'bIe Shr i KuId i p Si ngh, Member (J)

1 . Arun Kumar s/o Vi jay Pal Singh,
AC Operator/He I per,

2. SuneeI Kumar s/o Nanak Chand,
AC Opera tor/He I per

3. Ashok Kumar s/o Inder Pa I Sharma ,
AC Operator/He Iper

4. Mahesh Kumar s/o Ramj i Lai ,
AC Operator/He I per,

5. Santosh Kumar s/o Ramj i Lai ,
AC Mechan i c

6. Vinod Kumar s/o Vi jay Pa! Singh,
t  AC Mechan i o

7. Madhav Singh s/o Swaran Singh,
AC Mechan i c

AppI i can t s

AM working at Earth Satel l ite Stat ion,
Remol te Area Business Message Networks,
Department of Telecommunication,
Sikenderabad Distt. Buland Shahar CUP)

(  By Advocate; Shri O.P.Khokha)

Versus

Union of India through

1. she Secretary,.

Ministry of Communication,
Department of Telecommunications,
Sanchar Bhawan, NeV'/ Delhi .

2. The 'Seneral Manager (Maintenance),
Northern Telecommunication Region.

'C 2rid Floor, Kidwari Bhawan, New Delhi .

3. The Chief Engineer (Elec)
Department of Te I ecommusi i ca t i ons ,
~DEVM Tower, Nehru Place,
New DeIh i .

4. The Executive Engineer (Elect)
Department of Telecommunications,
19-8, Asaf Al i Road,
New DeIh i .

.Respondents

(By Advocate; Sh. M.K.Gaur proxy for Sh.R.P.AggarwaI)
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ORDER (ORAL)

By Hon. b ! e Shr i Ku ! d i p Si ngh . Member (. J }

learned counsel for the appl icant seeks

permission to wi thdraw the OA wi th l iberty to fi le

afresh, if so advised to which "respondents' counsel ha«

no objection. Permission is granted 'fhe OA is

dismissed as withdrawn.

(KuId i p Si ngh}
Member (J)
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